NATIONAL COMPANY LAW TRIBUNAL
- - AHMEDABAD BENCH
AHMEDABAD

T.P. No.63/560(6)/NCLT/AHM/2017(New)
C.P. No. 543/560(6)/NCLT/AH M/2016(0Id) .

‘Coram:

o Present Hon ble Mr. BIKKI RAVEENDRA BABU
- ~ MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 19. 09 2017 o

Name of the'Company: - Shobhashree Splnners Pvt Ltd &Ors
- Reglstrar of Companles GUJarat

Section of the Companies Act: Sections 5-60 6) of the Com 'anies Act, 1956

S.NO. NAME (CAPITAL LETTERS)  DESIGNATION _

REPRESENTATION SIGN.AT.U_R_E_'

(&R —-(\'LH‘:—\K&R' N
AYD VAW

ORDER 5

Learned Advocate Ms. Shilp1 Thaper present for Petitioner. Learned Semor o
Advocate Mr. Navin Pahwa with Learned Advocate Ms. Ritu Shah present for N
Respondents (Shareholder) '

Appellant filed rejoinder.

[A no. 280/2017 is allowed.

_ List the matter on 07.11.2017 for hearing. . M Q. ( >/

IKKI RAVEENDRA BABU

| - N MEMBER JUDICIAL
Dated this the 19th day of September, 2017. - -



